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advised that while preparieg distriét credit
plans, the credit requircavents of oeeder-
bapked  pockets should alse de k4pt in

view.
Urban ‘Pbﬂﬂ)

*206. SHRIMATI MBIRA KUMAR ¢
SHR1 MANIK REDDY :

Will the Miaister of PLANNING be
pleased to state :

(5) whether thefd 18 & Gonsiderable
rise in arban poverty;

(b) ff so, the reinedinl méasbrgs tuken
or proposed to be takén in s rés;
and

(c) whetber any special scheints are
being launched to eradicate vrban poverty 7

THE MINISTER OF STAYE IN THE
MINISTRY OF PLANNING (SHR1 SUKH

RAM) : (a) No, Sir.
(b) Does not arise.

(c) A statement is given below.

Statement

The Seif-Employmert Programitie for
Urban Poor (SEPUP) was lauoched on  Ist
September, 1986 for providing seM-
employment opportunities 1o the urbas
poor. The progidmine covers 'titidéftowns
with population ezorsling 10,600 ws der
1981 census, which are pot covered uoder
the Iategrated Rural  Development
Programme (IRDP). Persons whose total
family income is not more than Rs. 600
per month are eligible for assistance, not
exceeding Rs. 5000 with capital subsidy
of 25 per cent to undértake viable econonfic
activities. Loans under the programme
carry interest at the rate of ID per cent p
annum and have to be repsid in 33 monilly
instalments sfter an initial grace period of

3 months. During_ the current finaocial
year (Le., 1986-87) one beneficiary for
every three hundred  population (1981

census) is to be mssisted in the -Centres
covered under the programme for  ‘wihiich
& provision of Rs, 37 crores has been
made towards the subsidy compodent of
the loan extended to the individual
borrowers. ‘
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Itnlian Bask AN foe Jolut Venture
Projects

207, SHRI G.S. BASAVARAIU :
SHRI 8.M. GURADDI :

Wil the Minkter of PINANCE be
ploased ‘W stite ;

() ‘whetrer  proposah
worked dut with some Heliun
finance joint veature projects;

are  beiog
Banks to

(b) ff bo, whether any final  sgree-
ment has been reached in this regard; and

(c) the pames of small scale industries
thit Will be eovered under the agreement
and to what extent the Italian Government
Wil be providisg finance to fiem ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF
STATE IN THE MINISTRY OF
FINANCE (SHRI BRAHMA DUTT):
{a) There is no proposal under the
consideration of the Goiernment er
g:.:ciu joint venturc projects by Malien

nks.

(®) apd ). The question does not

{Tvansiation)
‘Utlisation of Plan Funds by States

*308. SHRI VIIOY KUMAR
YADAV : ‘Wil tbe  Minister of
PLANNING be pleased (o state :

(a) whether Government periodically
review the position regarding the utilisation
of the amount sanctioned as plan outlay to
the States;

(b) if so, what is the position
Ngirding Bibas; and

(c) 4f not, whethor Government pro-
pose to set up any machinery in consulta-
tion with the State Governments to see
that States fully utilise the amount
sanctioned to them ?

THE MIRISTER OF STATE IN

THE
MINISTRY OF ° PLANNING (SHRI
SUKH RAM) : (a) Tho Planning Com-



